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Sir,

(HIGH COURT OF ASSAM, NAGAI.AND, I,IIZORAiI AND ARUNACHAL PRADESH)

NO. HC.Vrr-06/ 11086/ 2024lA

Shri Chatm Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati

The District & Sessions Judge,

Chirang, Kajalgaon
Dated GuwahaU, the 16 November, 2024

Permission to avail leave Travel Concess'on (LTC)

Letter No. DICH.V -23 12024 I 2234, dated 05' 1 1'2024

Wth reference to the above, I am directed to inform you that Shri

Amarendra Hazarika, Additional chief Judicial Magistrate, chirang, Kajalgaon

has been allowed to avail LTc for the block period of 2022-2024 for travelling

fromChirangtoRameswaramVia-Guwahati-chennai-Madurai-Kanyakumariand
returntentative|yw'e.f'2L.L2,2o24tillz8,l2.2o24alongwithhisdependent
fatherShriHariHazarika,motherSmti'BulumaniDas'wifeSmti'SumitaDas'
minordaughterMs.KawashreeHazarikaandminorsonShriRudranshHazarika
(subject to fulfilling criteria as dependent family members)' by the shortest

possible route, as per existing Rules'

Further, he has been allowed to draw an advance payment of 80o/o

towardshisproposedLTCfortheblockperiod2022-2024asperrelevantrules.

Shri Hazarika may be informed accordingly'

Yours faithfullY,

,41--
REGTSTRAR (VIGILANCE)

Memo No. HC.VII-06/11087-ltOgOl2O24tA' Dated 16b November' 2024

Copy to:-
1. The Principal Accountant General (A&E), Assam' for information' . .

2. Shri Amarendra Hazarika, Additional Chief ]udicial Magistrate, Chirang,

Kajalgaon.
3. The Deputy Registrar (Finance), Gauhati High Court' Guwahati for

information and necessary action'
4.-f,he project Munig"r, caunati nign couG Guwahati for information withy i.qr.rt'to take 

-necessary 
steps for uploading this lefter in official

website of this Honble Court'

u\----.-
REGISTRAR (VIGILANCE)
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